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MR. SPEAKER: The hon. Railway Minister, you may start your speech at 1.30 p.m.

The House stands adjourned to meet again at 1.30 p.m.

12.32 hrs.
The Lok Sabha then adjourned till thirty minutes

past Thirteen of the Clock.

13.30 hrs.
The Lok Sabha re-assembled at thirty minutes past Thirteen of the Clock.

(Mr. Deputy-Speaker in the Chair)

..(Interruptions)

MR. DEPUTY-SPEAKER: Item No. 16, namely, Matters under Rule 377 listed for the day may be laid on the Table of the
House.



...(Interruptions)



